12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtve5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klodruPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
70 W.P.(C)-3233/2025 PANKAJ KUMAR YADAV GAURAV YADAVA
CM APPL. 15255/2025 V/s UNION OF INDIA & ORS.

CM APPL. 15256/2025

OTHER DETAILS OF ADVOCATES:

AJAY BANSAL, GAURAV YADAVA ,VEENA
BANSAL(GYLAWOFFICE307@GMAIL.COM)(9555445112)(PETITIONER)
UNION OF INDIA, CISF(UOIDHC@GMAIL.COM, DG@CISF.GOV.IN,
BANGALOURE-ASPU@CISF.GOV.IN)(1123384193)(RESPONDENT)
TINSUKIA(DC.TINSUKIA@NIC.IN)(0)(RESPONDENT)


https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:dhc.court2102@gmail.com
https://forms.gle/k1o4ruPqPt5hgFQJ9

12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 05
DIVISION BENCH-VI

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON’BLE MR.JUSTICE AJAY DIGPAUL

DELETION NOTE

**x** W_P.(C) 3233/2025 LISTED AT ITEM NO. 90 IS DELETED AS THE SAME IS LISTED BEFORE

HON’'BLE DIVISON BENCH- V.

HIGH COURT OF DELHI REGISTRAR (LISTING)
12.03.2025.
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